8 MAHARASHTRA

A day before his verdict on disqualification pleas, legal experts
object to Speaker meeting CM, say raises doubts on fair judgment

MANOJ MORE
PUNE, JANUARY 9

LEGAL AND constitutional ex-
perts Tuesday criticised Speaker
Rahul Narwekar for meeting
Chief Minister Eknath Shinde,
before the verdict on the Shiv
Sena MLAs’ disqualification peti-
tions.

Narwekar is scheduled to de-
liver the verdict at 4 pm on
January 10.

“It is shocking to note that
Narwekar who is functioning as
a judge while deciding on the
disqualification petition goes
and meets the Chief Minister.

The petitioner has sought dis-
qualification of the Chief
Minister as well. This is utterly
wrong and violates the judicial
ethics. A person who has the ju-
dicial decision-making author-
ity should never meet an ac-
cused,” said B G Kolse-Patil,
former judge of the Bombay
High Court.

Narwekar met Shinde at
Varsha, the chief minister’s offi-
cial residence, on Sunday.

Kolse-Patil  said that
Narwekar seems to have forgot-
ten that he is currently serving
as the judge in the disqualifca-
tion petition.

“His powers and position is

that of a judge since he is decid-
ing the disqualification case. His
powers are similar to that of the
judge of the high court and the
Supreme Court. Even a Supreme
Court cannot interfere in this
matter. Narwekar should have
maintained the dignity of the
post. But his conduct has raised
eyebrows in the eyes of the peo-
ple whether he will deliver a fair
judgment," he said.

Kolse-Patil said Narwekar at
the best should have met the
Advocate-General.

“If he wanted any legal ad-
vice, he could have met the
Advocate-General but not the
chief minister and not three
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days before he is to deliver an
important judgment which is
not only been watched by en-
tire Maharashtra but could ave
wider ramifications in the leg-
islative history of the country,”
he said. Kolse-Patil said since
Narwekar has created doubts
about his conduct, one can eas-
ily guess which way the verdict
will go.

“I can see it coming..By his
own conduct, Narwekar has
raised doubts about the fairness
of his judgment,” he said.

Constitutional expert Ulhas
Bapat said,"A person in his judi-
cial capacity goes and meets the
accused does not fit in any ethics.
Here it is violation of both con-

| stitutional and legal ethics."

Bapat faulted Narwekar on

two counts. "First before he is go-
ing to deliver his verdict,
Narwekar meets the accused...
And then he talks to the press.
On both counts, he is wrong...”

Bapat said, “Since Narwekar
has been directed by the
Supreme Court to decide the dis-
qualification petition under
Anti-Defection Law, his role is
not that of an Assembly Speaker
but is that of tribunal. After the
tribunal decides the case, the ag-
grieved party can directly appeal
to the Supreme Court. He is the
judicial making authority. A tri-
bunal is a quasi-judicial body. A
quasi-judicial body has all the
powers. It can come directly un-
der the Supreme Court.”

Bapat said before he delivers
his judgment, Narwekar has cre-

ated doubts whether it willbe an
impartial one.

“Since he has met just three
days before his judgement, it is
bound to raise doubts in the
minds of the people about the
impartiality of his
decision...However, | would not
like to say that he will give a
judgement against the peti-
tioners. *

Also, Bapat said it is impor-
tant to note that Narwekar is a
member of BJP, which is power.
"Therefore, whether he will
prove to be an impartial umpire
remains to be seen,” he said.

Shiv Sena (UBT) chief
Uddhav Thackeray and NCP na-
tional president Sharad Pawar
also castigated Narwekar for
meeting the chief minister.
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Both held a press conference
to take objections to the meet-
ing. In fact, the Sena filed an af-
fidivat in the Supreme Court to
draw the court's attention to the
meeting between the two.

On his part, Narwekar in the
evening said,"l keep meeting
many leaders. Even today, | met
two leaders at Mumbai air-
port...Even otherwise, leaders
keep meeting me. Should I not
meet them ? Are these meetings
all motivated. I was supposed to
meet the Chief Minister on
Janaury 3 but due to my illness |
could not meet him."

Narwekar termed the allega-
tions “pressure tactis”.

“Such unfounded allegations
are a pressure tactis against the
individual who is set to deliver
his judgment. But I want to as-
sure the people of Maharashtra
and people of the country that I
will deliver a judgment which
will adhere to the provisions of

20 aspirants eye
Cong ticket for
Pune LS seat

Pune: Gearing up for the Lok
Sabha elections,as many as 20 as-
pirants on Tuesday submitted
their application for contesting
the Pune seat on a Congress ticket.

Among the aspirants include
city Congress chief Arvind
Shinde, MLA  Ravindra
Dhangekar, former MLAs
Balasaheb Shivarkar, Mohan
Joshi, Anant Gagil, Dipti
Chowdhary, senior leaders Ulhas
Bagul, Abhay Chhajed, Sanjay
Balgude, Datta Bahirat, Gopal
Tiwari, Virendra Kirad and
Sangeeta Tiwari. Radio Jockey
Sangram Khopade too has
sought ticket a Congress ticket.

“We have submitted the list of
aspirants to the state Congress
unit,” said city chief Arvind Shinde.

Last week, state Congress
president Nana Patole reviewed
party preparations for the Pune
Lok sabha seat and appealed the
party cadre to ensure victory of
the candidate chosen by the
Maha Vikas Aghadi. ENS
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Private Limited. (the “AHFPL”) by mortgaging your immovable properties (Securities). Consequent to your defaults your loans were
classified as non-performing assets. Adani Housing Finance Pvt. Ltd. for the recovery of the outstanding dues, issued demand notice
under Section 13(2) of The Securitization and Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 (the
Act), the contents of which are being published herewith as per Section 13(2) of the Act read with rule 3(1) of the Security Interest
(Enforcement) Rules, 2002 as and by way of service upon you. Details of the borrowers, co-borrowers, properties mortgaged,
outstanding dues, demand notice sent under Section 13(2) and amount claimed there under are given as under:

Demand Notice
Date /
O/s Amount /
O/s Date

Name of the Borrower /
Co-Borrower/ Guarantor/
Loan Account No/
Old Loan Account No.

Mortgage Property Address
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69 70 sq. mtrs(Built up) situated on First floor of the apar“[ment building

Tenders on item rate basis are invited by the undersigned fon

-Dec- the works mentioned below from the registered contractors

TATA

TATA POWER

THE TATA POWER COMPANY LIMITED

Registered Office; Bombay House, 24, Homl Mody Street, Mumbal 400 001,
Tel: 91 22 6665 8282 CIN: L28520MH1519PLCO00SET

Emall: tatapowenfitatapower.com; Website: www. latapower.com
NOTICE OF RECORD DATE

MOTICE is hereby given pursuant be Section 91 of the Companies Act, 2073 that following
Record Date(s} have been fixed for the purpose of payment of annual interestiredemption
to the holders of Unsecured, Redeemable, Taxabée, Listed, Rated Mon-Convertible

Debantures:
ISINs Rateofinterest | Recorddate | Type of payment fﬂ-ale::uf Payrmient
INE24 5408141 o% Monday, Annialinterest | Febuary 21,
February 5, 2024 2024
INE245A08203 B.18% Wednesday, Annuat interest
February 7, 2024 | and redemption | Febreary 23
INE245A08216]  T.05% Wednesday, | Anmuafinterest | 2024
February 7, 2024 |
For The Tata Power Company Limited
Placa: Mumba H. N. Mistry
Dafted: January 9 2024 Company Secretary

- OFFICE OF THE SUPERINTENDING ENGINEER,
21’1” RWS&S DIVISION, BALASORE
g Tel: 06782-262249, Fax: 262931,
email: eerwss_bls@nic.in, eerwssbls@gmail.com.
NATIONAL COMPETITIVE BIDDING THROUGH e-Tendering
Identification No. 36 / 2023-24 Dt. 08.01.2023

The Superintending Engineer, RWS&S Division, Balasore on behalf of the
Governor of Odisha invites bids from bidders of eligible class registered with the
Odisha State Government and bidders of equivalent Grade / Class registered with
Central Government / MES / Railways for the works detailed in the table below to,
be eventually drawn up in P1 contract with design and execution of the following
Piped Water Supply Projects.

1. Nos. of Work :- 2 Nos. RPWS Works.
:- Rs. 265.54 lakhs & Rs. 398.35 lakhs
:- 330 days
;- Dt. 16.01.2024 at 10.00 hours to 30.01.2024
up to 17.00 hours through online.
:- Dt. 16.01.2024 at 10.00 hours to Dt. 25.01.2024 up to 15.00 hours
- Dt. 31.01.2024 at 11.00 hours in the O/O EE,
RWSS Division, Balasore.
:- Superintending Engineer, RWS&S
Division, Balasore

2. Estimated cost

3. Period of completion

4. Availability of bid document
in Portal

5. Seeking of Clarification
6. Date of opening of Bid

7. Name and address of the Officer
Inviting Tender

Bid Cost will be receipt through electronic payment by NEFT/RTGS.
Further details can be seen from the e-Procurement Portal: http://tendersodisha.gov.in

Sd/-

MANISH RAJNIKANT JAITHA are the holders of a Bungalow bearing No.A-D6
together with a 1.24% undivided share, right and interest in the land
admeasuring 48,481 sq.mirs. (save and except the *Padma Vilas Palace” and
the land surrounding thereto) bearing GLR Survey No.799, Pune Cantonment
situate within the Registration Sub District of Taluka Haveli, District Pune and
within the Wanowrie area of Pune Cantonment. The said Bunpalow and the
1.24% undivided share in the said land are hereinafter referred to jointly as “the
said Property”. The following Documents of Title in respect of the said Property
have baen lost/misplaced by the said Manisha Manish Jaitha and Another as
under:-

i} Agreement dated 09.05.1997,

[l) Deed of Conveyance dated 04.12.2002 (duly registered under Serial
N0.5852 of 2002 with the Sub-Registrar, Haveli X1, Pune),

Both the above Documents exacuted between Scindia Investmeants Privata
Limited on the one hand and Manisha Manish Jaitha and Another on the other
hand. We are having this Notice published to call upon any person or party who
may have custody of the said two Originals or either of them to intimate the same
o us within a period of Seven Days from the date of publication of this Notice

Dated this 09th day of January, 2024.
M/S. RAJIV PATEL & ASSOCIATES, Advocates,

25, United Apartments, 15t Floor, 2407,
East Strest, Pune 411001, Tel; 26359111 / 26356789,

MAHARASHTRA STATE ROAD DEVELOPMENT CORPORATION LTD,
(A Govi. of Maharashira undertaking)

Corporate Office at Rajiv Gandhi S2a Link Project Office,

Bandra Reclamation, Bandra West, Mumbai - 400 050, Tel.: 265179485,
MSRDC Fax: 26417893 E-Tender Portal: hitpszimahatenders.gowin

CIN No. L452000MH19965G0101586

REQUEST FOR QUALIFICATION CUM PROPOSAL FOR SELECTION OF
DEVELOPER FOR DEVELOPMENT OF MSRDC LAND PARCEL IN
BANDRA AS CONSTRUCTION AND DEVELOPMENT AGENCY (C & DA).
Online digitally signed offers are invited by MSRDC from interested

parties for the above work for initial Lease Period of 60 Years.

« The offer document can be viewed / downloaded through e-tendering
portal, https://mahatenders. gov.in from 10/01/2024 at 13:00 Hrs. to
30/01/2024 till 13:00 Hrs. Pre-bid meeting will be held on 16/01/2024
at 15:00 Hrs.

* The offers shall be submitted along with Rs. ¥5,00,00,000/- {Seventy

Rs. 1936791/- . .
mmé—mﬁmw 311_\%-_ e | Sangeeta Chandrakant known as Sai Apartment which is constructed on R.S.No. 209/A/6/8]  As on date with CPWD / KPWD / Railways / MES or any Central / State
%) Hhaees http://mahatender.gov.in a1 HohaeeeR 3-HiaemEr ¥ wied IT@sy 7 (TR 801Lz;gg:<g£ (1)2651 &ut of Wr;<icrlwharea ;dmezsging %32-t00 §qujérs Fs{itue:\]lte\c/iv attE V(\)/ard, 12-Dec-23 Government Organizations.
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|':-||'Z;1q| SSRISECES) 3T|% amount with further interest as mentioned herein above in full within 60 days of this notice failing which the undersigned shall be T (RS. in Lakhs) Lakhs)
W m m W ﬁfél?[ Wﬁﬁ m W m ]%FWT AT constrained to take action under the act to enforce the above-mentioned securities. Your attention is invited to provisions of sub-
3) Kl - " - section (8) of section 13 of the act by virtue of which you are at liberty to redeem the secured asset within period stipulated in the 1 Froviding Lhain link fencing to 100.00 2.00
34'&@7_([ W RPIESIL 11%1% 37=1en fAfaer Suesy aﬁ'u'l?ﬂ—iﬁ dshX bR SO Alel. (4r/-) aforesaid provision. Please note that as per section 13(13) of the said act, you are restrained from transferring the above-referred Venkateshpura Lake. ) )
ﬁ:na; 0%/0%/303% _ .@. ‘QT-[ 'Fé'lé‘ Sl \*‘IQ’)H‘HI{UI 3:|ﬁ3|7>|'7|ﬁ securities by way of sale, lease or otherwise without our consent. . . - . o PrOV|d|ng Chainlink 'rencmg o)
s For Adani Housing Finance Private Limited 2 ) 100.00 2.00
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(SIST3TRITI3TR /R 033-3%/E4 0k ) BSATAT THATSTR Date :10.01.2024 Authorised Officer Providing Chain link fencing to
3 . 50.00 1.00
Srinivasapura Lake.
Froviding Chain link tfencing to
PUBLIC NOTICE PUBLIC NOTICE 41 oo T 9 50.00 1.00
"'T'-". NOTICE is hereby given that SOU. MANISHA MANISH JAITHA and SHRI. Public is hereby informed that my client Mr. Abbasli Rukamodin Mulla, g '

R.at : Sr. No.499/2b/1a/1. First Floor, Near Railway Gate, Kasarwadi, Pune
411034. That the present owners have misplaced the original Sale Deed
on dated 01/10/2023 at Kasarwadi Pune. The Sale Deed registered on
dated 18/01/1993 Doc No. 339/1993 Haveli No. 05 Pune of the property
Sr. No.499/2b/1a/1. CTS No. 1952, admeasuring area 375 Sq. ft. i.e. 34.85
Sq. mtrs situated at Village Bhosari —-Kasarwadi Pune 411034. Public is
hereby called upon that any person(s) having any information regarding
the aforesaid original document/s and/or has any claim in the scheduled
property should notify the undersigned Advocate within 07 days from
publication of this notice and should satisfy the undersigned along with
documentary proof thereof, failing which, it shall be presumed that the
said document/s are lost, and no claim shall be entertained thereafter.

Date : 09/01/2024 Jayesh N. Gaikwad (Advocate)

Pune Office: Gitai Apartment, Shop No.05, Dighi
Road, Bhosari, Pune 411039. No. 8446996012

Calender of events: (1) The tender document shall be
downloaded from the GoK e-Procurement website https:/[|
www.kppp.karnataka.gov.in. (2) Available of tender
documents: 11.01.2024 after 10:00 a.m. (3) Pre-bid|
meeting: 19.01.2024 at 4:00 p.m. (4) Last date and time
for submission of tenders: 25.01.2024 upto 4:00 p.m.
(5) Opening of Technical bid: 29.01.2024 at 4:30 p.m.
(6) Opening of Financial bid: will be informed later (aften
approval of technical bid). Further details may be obtained|
from the above office during office hours or e-Procurement
portal https://lwww.kppp.karnataka.gov.in.

Sd/- Executive Engineer, Lakes-Yelahanka, BBMPI
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SUPERINTENDING ENGINEER,
RWS&S DIVISION, BALASORE.

(Regulation 12 of the Insolve

FORM B
PUBLIC ANNOUNCEMENT

nay and Bankruptcy Board of India

{Lhguldation Process) Regulations, 2016)
FOR THE ATTENTION O

F THE STAKEHOLDERS OF

PARTE CASTERS PRIVATE LIMITED

! PARTICULARS

1. | M of orparate debilar

2 Liate of Incorporaton of comoete
| dettar

3. | Aumhartty under which corporate

) :ﬂl’:l‘.'l[l:ll' g Imcorporated II':ﬂ-'E.'.ErE'-ﬂ

4, | Comporale ldenity Mo, & Lemsed

Liakelity denthicalion Mo of

| EOfpEElE el

5. |Acdress of the registered office and
pracipal offica (@ anyy aof COFporase
| destitar

& |Date of closura of InEaharsy

| Fesolution Process

Liqisdation commencemernt

date af corpareie debior

A | e and registrition number of
Ehsa insdvency profsesional aciing
| &5 ligiiidatan

% |Acdress and e-mail of the liguidator,

a3 regstiered with the Board

10. | Address and &-mail 1o be used for
comespondence with the ligudatar

11. |Last dabe I'-:|r "iIJI:lI'I"\-‘G-ﬁ-ILl"l al “'lﬁln‘l‘a

Sl S et

Arkdress 22 Digrety Apariments,

_' -mail K |II||.|IZ|'I1III partacasiers@ima

DETAILS

. Farte Castors Privabse Linrdted

[ ek July, 2041
| Bal-Pune

[ UEEoIGPNZ0IIPTC 140045

[ [ -|r.|.-:I:::,-n.:|I,r ‘._“'-“\.'1:1n1r.:|n.P::r'.|,: W11, Addi

Miidc, Hooall, Baside Mehor Compary, Satara

| Mabargshteg- 415004,

1=t farmry 2024

[ Dt of Crder; 02nd Jaraary, 2024

Date of Hecaipt of Ordar DEth lanuan. 2024

| B, Girish Sirram Juneja

SRI/IPA-00A/IP-POSSS0 2017- 2008/ 1156446

Bunpalows, WYersova, Andhen (West),
Mburnbigi - 400053
E-mail Kt junejapirshd18gmailoom

. /0, M8 Watarlall Insaherdy Profeagionsis

Privaabe Lamited

Ban Bon Lane, 7

Aodress: 1221, Maker Chamber ¥, Masiman Point,

Pfiirnbn - 400031
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Matice is herehy given that

agamst itam M, 10
The fmancial credilors shall 3

Sunmission of false armisleading proof of ¢
Ir case a stakalhoidar does ned s

laims shall attract penalties

the Nation Ilf“l:-lrlpa-' 1 Law Trituenal Mumbai Bench has ordered
the cammencamant af |ll:|l.llﬂn'|. an of the Parte Casters Private Limited on 02nd January,
2024 |Recesptof Orgar-08th January, 2024
The stakehalders of Parte Casters Private Limited ane bereby called upon 0 subemil their
clatms with prood an or Bth Febraary 2024, to the liquidstor at the address mentioned

surrmiil Ehvesr clairne with praal by electronic rmeans only. &l ather
creditors may submitthe claims with the proot in person, by postor by elecinonic means.

il its clairms during the liquidation proceas, e claims

submitted by such a stakeholder during the conparate insalvency resclution process undear

Persans) Regulations, 2016, ahall be deemed (o be submitted under section 38

the Insalvenoy and Bankruptoy Board of India (Insohency Resalution Process for Corporate

o

) I

Fiva Crore only) as the EMD to be Paid in the form of Demand Draft or 2
SRR B[,

Bank Guarantee.
* (uidelines to download the offer document and online submission of
offers can be downloaded from website https://mahatenders.gov.in.
« Thelast date of submission is 30/01/2024 il 13:00 Hrs.
« Right to accept or reject any or all the offers without assigning any
reason whatsoever is reserved with MSRDC.
Vice Chairman & Managing Director
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Tender Clerk, Swargate,

22X foften, UviiqRaat, qoI HeMRuTfa R

(|E/-)
Kashinath Chintaman Gangurde,
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TENDER NOTICE
Government of Maharashtra

SOIL AND WATER CONSERVATION DEPARTMENT

Commissioner, Soil and Water Conservation, Chhatrapati Sambhajinagar

Regional Water Conservation Officer,
Soil and Water Conservation Department, Chhatrapati, Sambhajinagar

District Water Conservation Officer, Soil and Water Conservation Department, Beed

Address : Jaykwady Colony, Nagar Road, Beed.
e-Mail ID: eemilsdivbeed @ gmail.com Ph. No. 02442-222520

e-Tender Notice No. B-1/ 18 for year 2023-24

District Water Conservation Officer, Soil & Water Conservation Department, Beed is hereby
inviting online B-1 Tenders under District annual planning 2023-24 Scheme, from
Contractors/ UEE registered with Public Works Department & M.S.S. registered with Co-
Operative Society, Government of Maharashtra in appropriate class for the following works.
The blank B-1 tender documents are available on below mentioned website: Main Portal:
http//:www.mahatenders.gov.in

The right to reject any or all the tenders without assigning any reason whatsoever is
reserved with the Competent Authority, Conditional tenders will not be accepted.

Sr. No. : 01

NAME OF WORK : Construction of gated CNB/ CNB/ KTW/ VT

Total Tenders : 25. Tender Amount : 9.87 Crore. Time Period per tender
Tender Fees : Rs. 2360/-.

Class of Contractor : Reserved for UEE/ MSS/ OPEN as per list.

Name of Office : D.W.C.O., Soil & Water Conservation Department, Beed.

Tender Sale Period : Date 10/01/2024 to Date 18/01/2024
Geo Tagging Time : Date 11/01/2024 to Date 17/01/2024
Tender Opening Date : 18/01/2024.

Detail Tender Notice is available -

1) Website : http://mahatenders.gov.in
(if any change in this Notice will be convey on the same website)

2) Detailed Tender Notice is available on the Notice board of District Water Conservation
Officer, Soild and Water Conservation Department, Beed.

: 03 Month

GOVERNMENT OF MAHARASHTRA
SOIL AND WATER CONSERVATION DEPARTMENT

Office of the District Water Conservation Officer,
Soil and Water Conservation Department, Kolhapur
E-mail- ssiwckolhapur@gmail.com Telephone/FAX No.- 0231-265166

R NOTICE NO. 15 for the Year 2023-24

Online E-Tender in percentage Rate (B1) form for the below mentioned work is invited from the
capable contractors on behalf of the Governor of Maharashtra by District Water Conservation
Officer, Soil and Water Conservation Department, KOLHAPUR The blank B-1 Tendern
Documents in e- tender form are available on website http://maharatenders.gov.in All the
above mentioned information is also available on the Notice board of District Water
Conservation Officer, Soil and Water Conservation Department, KOLHAPUR

All right are reserved by the component authority to rejected all the process of tender at any
time of tender of tender or all the tenders without assigning any reason. Conditional tenders will
not be accepted. If any change is observed, then these changes will be available on the same
website http://maharatenders.gov.in

Name of Work Estimated Tender EMD | E-Tender Gro- Tender
Tender Cost Fee Amount Download tagging | Opeing Date
put to Tender Period Period | (Technical

Rs. in Lakh Envelope)
Construction of 178.03 2000+ 360 150000
Storage Tank af (18%
Savede Kh. Tal GST) = 10/01/2024 15/01/2024 29/01/2024
Kagal, Dist. Kolhaput 2360/- to to (If possible
(CMJSY) Repairs 115.63 | 2000+ 360 116000 24/01/2024 19/01/2024
to P.T. at AMBA, (18%
Tal.- Sahuwadi, GST) =
Dist. Kolhapur 2360/-

Contractor or his authorized representative should present in the time & date of tender opening,

Girish Sirram Junein

Liguidatarin the mattaer of Parte Casters Privala Limited
B8/ 1PA-O0 L | PFO0SGE, 200 F- 2018/ 11646
164802 2502248105000 valid till 223.Feb-24

Date : 08/01/2024
(dgipr/2023-24/6490)

Dare: 10th fanuary 2024
Placa: Mumbal

AFA: AA1 1

(Sd/-) A. H. PARANDE,
District Water Conservation Officer,
Soil & Water Conservation Department, Beed

dgipr 2023-24/6486

otherwise no complaint will be accepted after tender opening.

District Water Conservation Officer, Soil and Water
Conservation Department, Kolhapun

sd/-
Executive Engineer

epaper.indianexpress.com

Pune



